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uT 62/99 in OA 414/99

:]ew Oelni, this the l3th day ox Septemberj 199 9
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IN IH£ MATTER 0F»

!• Sh, KrisXian Lai Srivastva
S/c Sh. Raghaw Parsad Lai
iv'o n,b.p.g.r.
Old Building
Pusa Campus
New Delhi-110 012,

2 • Sh, Ram Dev Mehto
S/o Sh. Dharam Chand I^hto
R/o a/6 Inderpuri,
New Delhi-110 012.

3. Sh. TeJ Eir Singh
S/c Sh. Jawahar Singh
r/o N.B-P.G.R# Old Building/
Pusa Carapus/
New Delhi-no 012.

4. Harihar Shah
s/c sh. Ram Dass Shah
C/o Ram Chander Shah
860, Krishi Kunj,
New Delhi-110 0 i2 .

5• Karam Chand

s/c Sh. Rattan Singh
r/o T-91/ Punjabi Basti,
Baljeet Nagar,
New Delhi-110 008.

6» Sh. Arvind Kumar
s/c Sh. Jageshwar Mehto
C/c Bharat Prasad
H-64-B/ J• J, Colony,
New Delhi-110 012.

7. Shalaudin
S'^'o Sh. M. Ha shim
r/o H.No.1578, Krishi Klinj,
New Delhi-no 0l2.

8. Laxmi Naray^
s/c Sh.Jhathu Shah
R/c 862, Loha Mandi,
Krishi Kunj,
New Delhi-110 Ol2 .
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9 . Sh . D pN » Pandey
Shi Gangs Ram Pandey

R^o a/9 Shish Ram Park,
Uttam Nagar,
New Delhi-110 059.

10 • Sh • Ram Kamar

Q/o Sh. Bhutta Sinc^
Wo 319A, Budh Nagar,
J.J. Colony,
Inderpuri,
Delhi-110 012.

11. Sh.Akhleshwar Sin^
^o Sh. Chander Dev Sin^
r/o N.B.P.G.R. (Farm)
Nangloi, -
Delhi•

12. Sh .Bhubneshwar Sin^
3/o Sh, Chander Dev Singh
r/o N.B.P.G.R. (Farm)
N^gloi,
Delhi•

13. Sh, Manjay Kumar
S/o Sh, Raj Kumar Singh
r/o N.B.P.G.R. New Building
Pusa Campus,
New Delhi-110 012.

14. Sh. Anil Singh
a/o Sh. Ram Karit Sing^
b/o N.B.P.G.r. New Building,
Pusa Campus,
New Delhi.

15. Suresh Chand

s/o Sh. Nawal Kishor
Old Subzi Mandi, H.No.4455, R.A.Pura,
Gali Hi row Wali
New Delhi-110 00 7.

16. Sh, Nand KLshor
Wo Sh. Rajinder Choudhary

■; r/o T-1, Krishi Kunj,
Inderpuri,
New Delhi-110 012.

17. Sh, Surindera Punita
Wo Gaya Ihar Pnita
r/o N «B.P »G pR»
New Building, Pusa Campus,
New Delhi-110 012.
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18 . Hira Saini
S/o Sh • Radhey Shyain Saini
b/o 121, Pehalwan Dairy,
Village Jhareda,
Delhi Cantto

ALL WCrKENG as security GUARDS

AT NaB.P.G.R., new DELHI

{3y Aivocate;Slir i G.Hatti)

Versus

Applicants

1» Sh • R*S* Paixjda
Director General
I»C»A»R» Krishi Bhawan,
New Delhi•

Sh ■ P aL« Gaut^n
Director,
National Bureau of Plant Genetic
Resources,
Pusa Campus,
New Delhi,

3. Sh. Umesh Chand Satti,
Security Officer
National Bureau of Plant Genetic
Resources,
Pusa Campus,
New Delhi•

By /-dvoGates Ms Geetanjali Goal ... Conteimors

ORDER (ORAL)

Hon'ble Shri S.R.Adige, Vice Chairman (A.)

Heard Shri C.Hatti , counsel for petitioner and Ms
Geetanjal i Goe! counsel for respondents.

We note that OA 414/99 in regard to which the CP has
been fi ied, has itself been dismissed by the TriHun-
dated 1 .7.1 gag. Mq doubt an

• Si s o rci0 r

appeal against the Tribunal's order
has been fi led in the Delhi High Court, but

prI ma fac i e in the
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l ight of the dismissa! of the OA itself by the Tribunal , the

rvr0sent CP wou! d not I is.

CK.ui'dip Singh)
Member (J)

C , P . is a C-C-Q rd ingly disrnissed and not ices discharged

C-

(S . R . Ad i gJ)
V i ce Cha i rrrian (A)

naresh


